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vpen tender to obtain gquotations for
the supply of plant and equipment
worth about Rs. 85 lakhs required tor
the BHC plant;

(b) if so, the reasons therefor;

(¢) whether it is also a fact that
the Hindustan Insecticides Ltd. ~ecom-
mended strongly and sought Govern-
menl's approval to award the con-
tract for the supply of plant and equip-
ment worlh about Rs, 35 lukhs to Ms.
Technical Enterprises, New York and
their Associate French firm;

(d) whether it is also g fact that the
Hindustan Insecticides Ltd. did not
fumnish the full details regarding their
guotation; and

(e) if so, the action taken or propos-
¢d to be taken against the Officers
concerned?

The Minister of State in the Minis-
try of Petroleum and Chemicais gnd
vf Planning and Sociz]l Wellare (8hri
K. Raghu Ramaiah): (a) Yes, Sur.

(b) When the Boarq of Directors
came to decide how the quotations for
the supp!y of plant and equipment
should bec obtained from likely sources,
It was found the Hindustan Organic
Chemicals, another Government under-
taking under this Ministry had just
1eceived quotations for an identical
BHC piant, It was, therefore, decid-
¢d by the Board to utilise those Quota-
tions.

{(c) Yes

(d) Hindustan Insecticides Ltd. sub-
initted all details but some clarifica-
tions had to be obtained from the com-
pany before Government decided the
ordering of the piant,

(e) The question of taking action
against any officers does not arise in
view of the replies given to the fore-
¢oing perts of the question.
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Hindastan Insecticides Ltd., New Delhl

3986, Shri Umanath:
Shri Satya Naraln Singh:
Shri E. K. Nayanar:
Shri P, Gopalan:

Will the Minister of Pedtroleam and
Chemicals be pleased to state:

(a) whether it is a fact that Gov-
ernment have approved the prapasal
of Hindustan Insecticides, to put yp a
new Benzene Hexachloride Plant of
3000 tonnes'year at its Alwaye unit;

(b) if so, when the approval was
communicateq to Hindustan Insecti-
cides Ltd.,

(¢) whether 1t 15 also a fact that the
cstimated cost of production for
Benzene Hexachloride, as revised aficr
devaluation, :5 higher than the selling
price of the product from the axisting
upits in India in private sector; and

(dy the justification in allowing
Hindustan Insecticides Ltd, to go
shead with its scheme to put up BHC
umit even though the estimated cost of
the product would be higher 1+han the
price at which it is being sold at pre-
sent by other manufacturers?

The Minister of State in the Minis.
try of Petrolenm and Cbemicals and
of Planning and Social Welfare (Shri
K. Raghu Ramaish): (a) Yes, Sir.

(b} On the 3rd November, 1805.
(¢) No.

(d) Does not arise.

Hindustan Insecticides Ltd.

2987, Shri Umanath:
Shri Satya Narain Singh:
shri E. K. Nayanar:
Shri P, Gopalan:

Wil the Minister of Petroleum asd
Chemicals be pleased to state:

(a) whether it isa !a;:ot:u the !pz;lr:
fication plants for bye-product suiphi-
ric acid supplied by Mis, Technicel
Enterprives to the Hindustan Insecti-
cides Lid were taken over by ibe
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Company more than g year after they
had been commissioned;

(b) if so, the reasons therefor;

(c) whethcr it is also g fact that no
performance test as provided in the
contract was carried out by the plant

suppliers, before the company took
over the plants;

(d) if so, the reasons for not insist-
ing on a performance test before the
company accepted the plants,

(e) whethor it is a fact that the
purification plant for the bye-product
sulphuric acid was to pay itself off in
the very first year of 1ts operation at
the jate of daily saving of Rs. 1200,
ang

(f) o so, the details of actual opera-
tion for each af the plants put up by
the Hindusian Insecticides Litd.?

The Minister of State in the Minis-
try of Petroleum and Chemicaly and
of Planning and Socia) Welfare (Shri
E. Raghu Ramajah): (a) No. They
were taken over after about 10
months.

(b) Trial runs had to be conducted
for a longer period, because production
took time to get stabilised.

(c) Performance tests, as provided
in the contract were carried out by
the Company and accepted by plant
suppliers,

(d) Does pot arise

(&) The purification plant has to re-
cover simultaneously sulphuric acid
and mono-chloro-benzene from spent
acid obtained from the DDT plant.
It was estimated that the net value
of the sulphuric acid an@ mouno-
chloro-benzene  recovered  would
eome to about Rs. 1200 per day; at
this rate the piant would pay for it-
self in about 1} years' time

() In the first vear of its operation,
the net value of the sulphuric acid
and mono-chloro-benzene recovered
by the Delhi plant amounted to
Rs. 400904 and this works out to &
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daily earning of gbout Rs, 1200. At
Alwaye, however, the net earnings
could not come up to the cxpected
level during the first two years of
opcration, as sulphuric acid was not
Lifteq by Mis. Fertiliser anq Chemicals
Travancore Ltd. In 1966-67, the net
value of the recovered sulphuric acid
and monochloro benzene came to
Rs. 4,55,407, which meant a daily earn-
1ng of about Rs 1380,

Hindustan Insecticides Ltd,

3988. Shri Umanath:

Shri Satya Narain Sinha:
Shri E. K. Nayanar:

Will the Minister of Petroleam and
Chemicals be pleased to state:

(a) whether it is fact that M3, Tech-
nical Enterprises, to whom the con-
tract for the supply of two spent sul-
phuric acig purification plants were
awarded by the Hindustan Insecticides

Ltd, did not supply the full tankage
provided in the contract;

(b) whether it is also a fact that the
plant suppliers did not supply the

nece®ary spares ag provided iy the
contract;

(¢) whether it is also a fact that the
Hindustan Insecticides L#d. had to
incur considerable expenditure in
procuring equipment as replacements
for the rejecteq items supplied ' by
the contractor;

(d) whether it is also a fact that
the Hindustan Insecticides Ltd, had to
incur expenditure in modifying the
equipments supplied by the contractor,
stnce they were not fabricated as per
the drawings supplied to the Hindu-
stan Insecticides Ltd.;

(e) whether the Hindustan Inseeti-
cides Ltd., made any recovericg from
the plant supplier against the short
supply and the addjtional expenditure
incurred by the company in procuring
and moditying the equipment; and

(1) if so, the details of the recover-
ies made?





